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*S9.  8kri Seuelra
Start Trtdl K r 
Oktndhnl
Start Indnjtt uta
Shri Onkar Sinh
Start Es ara IMdy
Shri Ra Klshaa uta
Dr. Ka i Sinh 
jjti ati NIrle Kaor
Shri eore FcnunAcs
Shri J. H. Patel
Shri Madhn re
Start S. M. Banerjee
Dr. Ra Maaohar Lohia
Shri Kan ar Lal uta
Shri R. S. VMyarthi
Shri Ata Das
Shri Jaannath Rao Joshl 
Shri Hnka Chand Kach ai

Will the Minister o Eternal A
airs e leased to state

(a) the stes hich  oern ent 
hae taken to secure the release  o 
ihters or oas reedo, Mr. Mohan 
Aanade  and Dr. Telo Mascarenhas, 
ho are still under detention in Por
tual and

() hether the attention o  the 
.N.  Secretary eneral has  een 
dra n to this and his ood  oices 
souht in the atter

The Minister o Ele al Aairs 
(Shri M. C. Chala) (a) All ossile 
eorts hae een ade and continue 
to e ade or the release o Shri 
Mohan La an Ranade and Dr. Mas
carenhas, throuh the ood oices o 
riendly countries.

The atter as also taken u 
throuh the International Co ittee 
o the Red Cross and the A nesty 
International.  A Portuuese layer 
as enaed to ursue the case ith 
the Portuuese authorities.

Tha oern ent o India has also 
souht the ood oices o the Holy 
See in this reard.

()  The atter does not all ithin 
tile shere o .N. Secretary eneraT*

unctions. His attention has, hoeer, 
een inor ally dra n to this.
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I. Shri Bataorao Patel  Will  the
Minister o Inor ation and Broad
castin e leased to state

a) the na es o orein Fil Fes
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in  la hich India articiated 
durin the last le y«M

() the na es o Indian  icture* 
hich on any a ards

(c) the total a ount o orein e
chane sent on these Fil Festials

(d) the nu er and na es o ro* 
dueers and  other il  eole  ho 
ent aroad or articiatin in these 
Fil Festials and the countries they 
isited

(e) the a ount o orein echane 
released in aour o each indiidual 
durin the last ie yean and

() the nature and a ount o  ad
antae deried y the Indian il 
industry as a result o articiatin 
in the Fil Festials

The Minister o Inor ation and 
Broadcastin Shri K. K. Shah) (a)
to ). The inor ation is ein col
lected and ill e laid on the Tale 
o the House shortly.

Buildins urchased or Indian 
Missions Aroad

t Shri Baorao Patel Will the Min
ister o Eternal Aairs e leased to 
state

a) the nu er o uildins ur
chased in arious countries since the 
Indeendence or ousin Indian Mis
sions and their indiidual cost

() the annual cost o aintainin 
the, country ise

(c) the  a ount sent on renoa
tin and urnishin residences o A
assadors as aainst the aintenance 
e ense o the Chancery uildins

(d) hether it is a act that resi
dences o A assadors are ost o
dern hile the Chancery  uildins 
are nelected and

(e) i so, the stes  oern ent 
roose to tdn to i roe the Chao* 
easy ulkttnjsT

Written Ans ers

tta MtaM o Istanal Aairs
(Shri M. C. Chaia) (a) Tile reuir
ed  inor ation  is  ien  in the 
state ent laced on the Tale o the 
House. Placed in Lirary. See Mo.
LT 67,

() A Head o Mission can autho
rise e enditure uto 18 er  cent 
o the ook alue o uildin on its 
reairs in any sinle inancial year 
under his deleated oers. oern
ent sanction, ho eer, is necessary 
i the cost o reairs eceeds .18 er 
cent o the ook alue o the ro
erty.

(c) The inor ation on the eact 
a ount o oney sent on renoatin 
and urnishin o E assy residences 
and Chancery uildins is not readily 
aailale.  Collection o iures ro 
the dates o urchases ould reuire 
ti e and laour out o roortion to 
the ulic interest to e sered.

As reards urniture and urnish
ins a Head o the Mission, can, under 
o ers deleated to hi incur an 
e enditure uto the liit o Rs. 1,600 
er annu (Rs. 1.000 eore dealua
tion) on urchases or his o n resi
dence roided the articles urchased 
are not inadissile.  For all ur
chases under this head or residences 
o Head o Missions eceedin the 
liit o Rs. 1,600 er annu, sanction 
o the oern ent o India is reuir
ed.  As aainst this a Head o Mis
sion is e oered to send Rs. 8,000 
er annu (Rs. 8,000 eore dealua
tion)  on  urchases  on  urniture 
urnishins or the Chancery.

In addition the Head o Mission is 
also e oered to send uto  er 
cent o the total ook alue in res
ect o durale articles and 7. er 
cent o the total ook alue o the 
nondurale articles on aintenance 
urnishins and uto the sa e liit 
on rene als and relace ent or his 
o n residence.  For Chancery the 
liits are 8 er cent o the caital 
cost o urniture etc. and 18 er cant 
o the caital cost o lass are, croc* 
kery ate. The oern ent has, hr 
eer, recently I nssrt a a on all




